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SHRI SILVIUS CONDPAN (Assam): Thank you, Mr. Deputy Chairman, Sir, for
allowing me to take part in the debate on Appropriation (Railways) No.3 Bill, 2007. Sir, |
support the Bill. Especially, | would like to draw the attention of the hon. Railway
Minister towards the improvement of railway system in the North-Eastern Region. Sir,
as you know, the North-Eastern Region is very remote area of this great country of ours.
And, it has remained very much underdeveloped so far as railway system is concerned.
It was 60 years ago when the Britishers had laid the single railway track in the entire
North-Eastern Region. During this period, in the North-Eastern Region, particularly in
the State of Assam, there has been no improvement in the railway track system. It is
same as it was 60 years back during British rule. | agree that some more railway trains
have been introduced. But the track system has not improved. That is what | want to
highlight. If we see from Alipurdwar to Tinsukia, and | would like to point out that
Tinsukia is the main commercial station and also the remote area just touching the
extreme border of the North-Eastern Region. It is also going to touch Arunachal
Pradesh, Arunachal Pradesh is not having a railway station because of topographical
situation. | am happy that the Ministry of Railways is trying to provide railway transport
to Arunachal Pradesh also. There are many pending projects of the Railways in the
North-Eastern Region, particularly extension of Railways from Jiribam to Imphal, and the
railway system from Lumding to Badarpur. These projects have been pending since
long time. Ever since | came to this House three years ago, | have been mentioning,
time and again, about the poor railway system in North-Eastern Region. There is only
one project which is suffering from so-called security point of view, that is, Badarpur-
Lumding area and besides that, these pending projects in the North-Eastern region are
not making any tangible progress for the reasons best known to the Ministry of
Railways. These are not affected by any external reasons, for which the Railways
Ministry cannot make
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rapid progress. For example, we have been hearing since long, even before | came to
this House three years back regarding construction of Bogibil Project. Of course, | am
very happy to read in the print media that the Ministry of Railways, the Government of
India, and the Prime Minister have taken interest to create a NorthEastern Railway
Development Fund. If that is true, | am really grateful to the Government of India, and
particularly to the Ministry of Railways. That Development Fund should be adequately
equipped with financial resource so that every year, with the progress of work in the
projects, the fund is released and the progress of the projects is really expedited. Earlier,
the Bogibil Project was supposed to be completed by the year 2009. But, as on today,
that is, 2007, we cannot see any tangible progress in the construction of the Bogibil
Project. Sir, the people have come to know, particularly in the North-Eastern Region, that
this Bogibil Project is very essential from strategic point of view. Even the Ministry of
Defence will agree that from strategic reasons, the Bogibil Bridge over river Brahmaputra
is very essential. It means that this project is very important not only for Assam and the
North-East but also for the security of the country. It is that area where the Chinese
aggression took place in 1962. So, from this point of view also, the Government has all
the records that show as to why this project is very very important. But | have failed to
understand as to why this bridge has not made substantial progress in the matter of
construction of approach roads. Forget about the construction of bridge over the River
Brahmaputra, even the approach road has not been completed. So, | request the hon.
Railway Minister, Laluji, who is a very dynamic leader, to take some time out of his busy
schedule and see as to why this Bogibil project is not making the desired progress.

Secondly, Sir, there was always a demand that that there should be double-track
railway line in the North-Eastern Region. Till today, there is single-track in the entire
North-Eastern Region. Sir, you will agree with me that considering the change in
situation, the economic development activities, the commercial activities and other kinds
of activities that have taken place during these sixty years, the North-Eastern Region
requires the double-track line of the railway system. Only then, the people of the North
East including Assam will get better railway facilities both in the matter of transportation
of passengers and carrying essential goods from the rest of the country to that part of the
country and, people will get the supply of essential goods without paying the higher
prices at the time of natural calamities in that region. Having made these observations, |
conclude.

MR. DEPUTY CHAIRMAN: Please be brief. There are five Members from the
Congress Party.

SHRI SILVIUS CONDPAN: Sir, | am completing. Now, Sir, through you, | would like
to draw the attention of the Railway Minister towards so many unmanned level crossings.
A lot of accidents occur at the level crossings because they are unmanned crossings.
So, | request the Ministry of Railways to take notice of this problem and see that, at least,
the important level crossings are manned or the over-bridges are constructed.

I would like to request the hon. Minister to kindly use his good offices to see that
works on all on-going projects, incomplete projects of the Railways in the North Eastern
Region should be taken up very expeditiously.
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Sir, | come to the last but not least point. | would like to make a special request to the
hon. Railway Minister, for which | request him to kindly prevail upon his Ministry. Sir,
there is a railway station Bhojo on the Guwahati-Tinsukia route, which connects the
nearby oil drilling centres, tea gardens and coal extension centres. But the people are
not having the Kamrup Express stoppage at that station. For the local commercial
development, there is a pressing demand of the public that, at least, an important train
like Kamrup Express should have a stoppage at Bhojo railway station.

With these humble suggestions, | support this Bill, and urge upon the hon. Railway
Minister to kindly pay attention to the suggestions that | have made. Thank you.

MR. DEPUTY CHAIRMAN: Shri Virender Bhatia. Your Party has ten minutes and
there are two speakers from your party.
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o1 FRAIfT 391 STl €1 o 39 forg ff ffaa srawen w= <

3ifeRT aTa I8 PeT Ared] § & facell Yold W WR b WITHHY 21 3T FaX I8 aar
T o5 SRS, Al MY 12 FaR WITHTH & ot 1 78R IR 377 1) §1 S 99y H9 w9 319+ a1t
I 2T fb U 3raT Afh fhd) YR ST dedy T ds@sIay Sax el ATl Feled,Sid Jel Vol
QT B electric stairs & Wahell 8, I HUAT electric stairs I I faeedl, a8 3R S8t &3
WICH B1 G ST81 ST6xd 81 81 < &1 HUT B | §21 1 b |2, AT B g=9aTe ol gU 371 a1
AT BT Gl

it ST|HTAfRY : F7 319 B a1t BT S I fITT A1, M9 7 SHHTA DR forT B
i} T AR A1 (IR U)W, A &l e 3
S} FURITIRT : 31T BT 19 €1 T8l &1 319 70 uTh & 49 1 gw i

Shri K. Chandran Pillai, there are two speakers from your party. | am again
and again reminding you. ...(Interrutpions)...

sff SRz wifean : R, <1 e 2 ART

it STFHIRT : $HS Y MY BT & g1 AR 7 o6 3779 379+ To AT & forg
f CTSH BIS 1 31T 7 G 8! BIST 3R 91 H “IIY° & HUR ad
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ST &1 U8 S el 81 59 Tl P [Ty FHT YR & 3R g4 I AFAR HH $HRAT 12T

37} T TRV A1 : TR, I8 AT 81 VBT 5

off STUTT : 31T 379+ Ut P <9 J 91 PR AR

SHRI K. CHANDRAN PILLAI (Kerala): Thank you, Mr. Deputy Chairman, Sir. |
support this Bill. At the outset, | appreciate the efforts made by Laluji and his team in
making Railways a profitable one. The financial performance is appreciable and
everybody is appreciating it. But, at the same time, | want to make a point to this House
that the thoughtless privatisation practised now by Railways is a major point of national
concern. There is no time to elaborate the matter. | want to say that the outsourcing
practice now followed by the Railways is to be arrested actually. Various sectors of
Railways are privatising, especially the parcel sector, loading and unloading sector.
Because of that, a good number of workers are getting out of job. So, that is a point to be
reviewed by the Railway Ministry with a view to protect the jobs as well as to see that the
Railways are run by our own people instead of thoughtless privatisation. Another point
which | want to put is regarding telephone booths which are operated at stations.
Repeated demands are there and ad hoc extensions are happening now. We wanted a
long-term arrangement to extend job security for the people there. They are disabled
also; that is another aspect. Another question which | want to put is regarding the loco
running statf. | am not narrating the history here. Once we introduced lesser hours of
work for them, but, after a short while, it was again reinstated to the original operations. It
is affecting the safety, even that of the Railway operations. So, a fresh look and a revisit
to the issue of long hours of work of the loco running staff is needed. It should be
reduced to eight hours. We can think of in between eight and ten hours. That is a world-
over practice. So, loco running staff issue is a serious issue. | expect a fresh look by our
Minister on that matter. Another point | want to put is that profits are coming out of the
good staff. That is a good sign, but, at the same time, | want to warn that we have also to
see, in an important way, the health and safety aspect of our railway workers, as well as,
the life of the wagons. We have to take that into consideration also. Profit-making alone
is not the question. The long-time viability, safety aspect and life of wagons are also to
be considered. Another point which | want to make is regarding sexual harassment
happening in Railways and at railway stations. | want to say that our sensitivity is very
disappointing. The Railway Ministry, with a genuine view, should look into that matter
want to cite recent examples, but, | will not narrate them. Gender sensitivity against the
sexual harassment is a point of major concern.

Finally, | want to put forward two aspects. We don’t want the issue of bifurcation of
Palakkad Division to go on and on. Certain developments have taken place. Laluji
himself assured and recent reports indicate that the Prime Minister also directed for a
meeting. We welcome that decision and we are pinning our hopes on that meeting. An
amicable settlement on the bifurcation of Division issue with a win-win situation, is a
demanding thing. There is no need for States quarrelling over that matter. But, in respect
of Kerala and its Railways, the demands which we are making are genuine. An impartial
assessment of the situation will make it clear. We appreciate the offer of a coach factory
already made by our
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Ministry. That is a good sign. But, the real settlement or solution is that we have to
identify the possibilities of making a new zone. Zones are operationally more viable in its
totality from the professional management point of view. Neglect of Kerala State for the
last many decades can be redressed through such a measure because zones are the
real project-implementation agencies. | am not making it in an extended way. But, | want
to suggest a thing. We are raising the West Coast Railways issue. In our assessment,
after finalisation of Salem Division, the remaining portion of Palakkad division plus
Trivandrum division plus Salem division plus a portion of Konkan Railway can form the
West Coast Railways. That is a possible settlement formula.

MR. DEPUTY CHAIRMAN: Mr. Pillai, if you want to give time to your colleague, you
have to stop now.

SHRI K. CHANDRAN PILLAI: Okay, Sir. Let him take the time. | have finished. Thank
you.

SHRI C. PERUMAL (Tamil Nadu): Thank you very much, Mr. Deputy Chairman. Sir,
on behalf of the AIADMK, | have great pleasure in participating in this discussion on the
Supplementary Demands for Grants (Railways) for the year 2007-08. We are grateful to
the hon. Railway Minister for conceding the demand of Tamil Nadu for a separate Salem
Division. This has been in pursuance of AIADMK’s persistent efforts to declare Salem
Division as a separate Railway Division. Sir, the Railway Minister has been assuring this
august House that the Jolarpet-Hosur Railway line will become operational and a train
from Jolarpet and Housur will be a matter of reality. | would like to have a categorical
reply in regard to this long pending demand from the hon. Minister.

Sir, in order to promote tourism in large scale manner, | request the Railway Minister
to identify major tourist railway lines for running special trains, particularly, for
international and domestic tourists. In our country, we have a pathetic situation in which
airports are isolated parts, away from railway connectivity. Everywhere in the world we
can see that the airports are right away connected with the rail heads. Therefore, it is
right time that the Railways focus on developing air-rail links besides developing
appropriate feeder services to the main tourist destinations.

We are all aware that the youth and student communities have lost touch with history
of our civilization and freedom struggle. In order to remind the younger generation of the
contributions made by our leaders and to enrich our history further, we must have special
rail museum in every State, portraying the role of Railways in national integration and
freedom struggle. Till such special museums are set up, there should be a special
section on Railways in the existing State and National Museums. In this context, | would
like to place my strong demand before the hon. Minister to name the GT Express as
Anna Express and the Tamil Nadu Express as MGR Express.

Recent years have seen that the Railways are the worst affected by terrorism. It is,
therefore, highly essential that we must beef up the railway security in order to have
proper detection and identification of passengers and baggages. Here, | would request
you that besides the Central Railway Protection Force, we must
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involve the local persons as well as the State Police in guarding life and property of the
Railways. Half a kilometer area around the railway station must be sanitized and must be
used for frisking both, passengers and baggages. The constant and continuous transmigration
of population resulting in severe stress and strain on civic amenities in major towns and
stations needs to be urgently stopped for proper and balanced economic development of
towns and cities. | request that there should be a ceiling on baggage and passengers’ load
should be restricted to 10 kgs. This will reduce transmigration of population and result in
proper planned and economic development in major towns. In the railway stations, we should
allow only the passengers with tickets to avoid over-crowding as it is the only way for checking
major terrorist intrusions. | also welcome the provision of TV and internet on the Railways. |
suggest that minimum 20 to 30 per cent of tickets must be auctioned at the last few hours so
that the Railways can earn more resources and also help last minute decision-makers, who
like to travel at short notices. This would give effective competition to air travel and bring the
Railways at par with Airlines.

Lastly, a new line between Dindigul and Sabarimala should be made because, a large
number of pilgrims from all over the State of Tamil Nadu and different parts of India are
visiting Sabarimala throughout the year.

MR. DEPUTY CHAIRMAN: Thank you for sticking to the time.

it Irorifa wre (9ER) @ U Sft, # siue! e=yare <=1 ared § o oimas die 98+ dtet |rTi
BT 3R N &1 o R &9 AR &1 aRE A &1 S 81 T8 B

ot ST : TURT Ut BT FHY AT B

it IS gTE . Y[R Sf, § $9 e & w9l H drer & foy @eT g g1 9 98d 9 Arli
DI AT, Afp ST # Ugell S%1 U U4 ¥l fifRex g0 &,~9 @ an 3 dad ol o & @R 8t
&, qfcsh TTER & ...(FAUM).. 37 FSID] Fler (AT Y ...(FGETH)..

off STauTafa : 3y Qifere, sy 7T, MY S dR% AT Ad SIRTT, 3T IR Bl address HRP
qiferql
SHRI RAJNITI PRASAD: There should not be disturbance, Sir.

it STHUTARY : 31T 3 address FHXP FIfeIT, ATIS TIR B address P FIfel

37t ST FTE < ART fords ged &, R aTer 9 gfdhad sikl 2
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fager & wrell €, 912 J 8TS¥ o 3SR 37U A1 &8 & 81 T dT8x AU+ dIH PE I 81, G4 AN+ ATe] i
B Her @l 21§ I8t gafey WSl goT §, A1 H 59 GRIf Wed B I8 941 6 [ ATSITE] & 918 ST
SATET development XoTd H BT T&1 3Tl 519 | 9 A
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S g8f 811 A1MRYI I8 Sl e & S ol # § w1 gan g, H 918 € & 59 fadl 1 ST Uy
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3.00 P.Mm.

DI AT R, TG4 &b AT B ST WR b I 39 Aegyfayde WpR B 3l 3mren
3R geamen # # et o1 w9l e g, a=ara|

MS. PRAMILA BOHIDAR (Orissa): Sir, | rise to support the Appropriation
(Railways) No.3 Bill, 2007. On account of persistent apathy of the Centre, Orissa
has always missed the train with regard to fast rail track development. The
Railways, which is the country’s life-line, sadly defies this logic in this backward
region, as seven districts of the State are still out of rail ambit even after 60 years
of Independence. The rail route length per 1,000 sq. kms., which was 15 kms. in
2003-04 has inched up to 17 kms. in 2005-06, despite the fact that the State’s
minerals have become a cash cow for the Railways. The adjoining mineral-rich
States of Jharkhand, Chhattisgarh and West Bengal have rail length per 1,000 sq.
kms., much above the national average of 19 kms. West Bengal's rail route length
per 1,000 sqg. kms. is around 50 kms. Commenting on the poor average rail route
length of this region, the Planning Commission had urged the Centre to shed its
sloppiness. The State Competitive Report, prepared by the National Productivity
Council under the Ministry of Commerce and Industry has placed Orissa at
number 15, the last rank among 15 major States with regard to rail infrastructure.

For balanced expansion and equitable development of rail infrastructure,
experts say that around 40 projects need urgent completion in Orissa, which
require an investment of around Rs. 3,000 crores per annum, but the allocation in
2006-07 and 2007-08 stands at a very meagre sum of Rs. 680 crores and Rs. 603
crores respectively.

Some of the following important rail projects sanctioned over a decade are
moving at a snail’s pace for lack of sufficient allocations: (1) Daitari-Banspani - 155
kms. - sanctioned in 1992-93; (2) Lanjingarh Rd-Junagarh - 56 kms. - sanctioned in
1993-94; (3) Khurda Rd-Bolangir - 289 kms. - sanctioned in 1994-95; (4)
Haridaspur-Paradeep - 82 kms. - sanctioned in 1996-97; (5) Angul-Dubri-Sukinda
Rd - 90 kms. - sanctioned in 1997-98; (6) Talchar-Bimalgarh - 154 kms. -
sanctioned in 2004-05; (7) Rupsa-Bangriposi - 89 kms. - sanctioned in 1995-96; (8)
Naupada-Gunupur - 90 kms. - sanctioned in 1997-98.

For balanced development of this region, | again make an earnest appeal to the
Centre for allocation of sufficient funds to secure timely completion of all the on-
going rail projects in the State in order to improve its economy.

So far as development of rail facilities in Western Orissa is concerned, the
people of Western Orissa perform the last funeral rites at Allahabad, but there is no
direct link of this region to this holy city. Further, the people of Chhattisgarh pay
darshans to Lord Jagannath at Puri after performing the last rites at Allahabad. To
meet the demand of the people of Chhattisgarh and Western Orissa, a train
connecting Puri with Allahabad via Sambalpur-Jharsuguda is the need of the hour,
which may be agreed to at the earliest.

The Sambalpur Division has repeatedly placed this demand before the higher
railway authorities, which is yet to be agreed to. | request the Railway Minister to
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run a daily train from Puri to Allahabad via Sambalpur-Jharsuguda at the earliest. | also
request the hon. Minister that the following demands of the people of Western Orissa
may also be met. There is need for a direct train service from Sambalpur to
Hyderabad/Secunderabad. A DMU service is also needed between Titlagarh and
Rayagada and, till that time, a portion of Bhubaneswar-Koraput Hirakud Express be run
between Rayagada and Titlagarh. Sir, 8301/8302 Sambalpur-Rayagada Intercity
Express may be extended up to Visakhapatnam.

Sir, in the same way, the frequency of the following non-daily mail/express trains
need to be increased to meet the growing demands of passengers of the Western
Orissa:

(1) 8507/8508 Hirakud Express.

(2) 2807/2808 Visakhapatnam-Nizamuddin Samata Express.
(3) 8405/8406 Puri-Ahmedabad Express.

(4) 2154/2146 LTT (Mumbai) — Bhubaneswar Express.

(5) 8473/8474 Puri-Jodhpur Express.

(6) 2835/2836 Hatia-Yashwantpur Express.

Sir, a provision for stoppage of 2101/2102 Howrah-LTT (Mumbai) Janeswari Express
at Jharsuguda be made.

Sir, the proposal to shift the oil siding at Sambalpur be expedited. Attachment of one
AC-Il tier coach with 8425/8426 Bhubaneswar-Raipur Intercity Express and 8451/8452
Tapaswini Express be agreed to meet the growing demand of the passengers of
Western Orissa.

Sir, there is also a growing demand to route New Delhi-Bhubaneswar Rajdhani
Express via Hatia-Rourkela-Jharsuguda and Sambalpur to help the people of Western
Orissa to avail of this train service, which may be agreed to at the earliest.

Sir, | also wish to state that a number of proposals for running additional trains/
extension/increase in the frequency of trains have been sent to the railway authorities by
the State Government for consideration and implementation, which are yet to be
considered. | request that all these proposals may be considered favourably and agreed
to at the earliest. Thank you.

SHRIMATI N.P. DURGA (Andhra Pradesh): Mr. Vice-Chairman, Sir, | am very
thankful to you for giving me this opportunity to speak on the Supplementary Demands
for Grants for Railways. Sir, it has become a ritual for Railways to come before
Parliament to provide for the appropriation out of the Consolidated Fund of India to meet
the supplementary expenditure which is now to the tune of Rs.270 crores. This gives us
an opportunity to ventilate our grievances pertaining to our States. So, without deviating
from the usual practice, | wish to place before the hon. Minister how the State of Andhra
Pradesh has been neglected in every Budget for the last four years. The State has been
neglected in every respect — in providing new trains, in taking up gauge conversion
works, in doubling, electrification, extension of trains, providing rail infrastructure, etc.
Here, | wish to place before the hon. Minister some of the proposals of the State pending
before
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his Ministry for necessary approvals and request him to consider them favourably which
helps the State a lot, not only for its development, but also helps railways in earning
more revenue.

Sir, survey for Pakala-Dharmavaram gauge conversion was completed long back.
Since then, we have been running heaven and earth in the Railway Ministry for taking up
this work. But, so far, this section has not caught the attention of the successive Railway
Ministers. The peculiarity of this line is that it has got two broad gauge lines on its either
side and it is standing alone as meter gauge. Due to non-taking up of this gauge
conversion work, traffic is diverted to road and railways is losing a lot of revenue. So, |
beseech the hon. Railway Minister to kindly take up this work and fulfil the long pending
desire of the people of this region.

Sir, the second issue which | wish to bring to the notice of the hon. Railway Minister
is that at Railway Line No. 251/200 near Kothapeta railway gate at Kuppam in A.P., the
Ministry has constructed a Rail-over-bridge against the wishes of the people of this
region. The people of this region have been demanding for Road-under-bridge instead of
Rail-over-Bridge. But, giving little importance to their genuine demand, the Railways
constructed Rail-over-bridge. The problem is, students who go to schools and colleges
and others are forced to travel about 4 kms. to cross the railway line by Rail-over-bridge.
Now, the Railway officials, with the help of local police, are preventing people from
crossing railway line and are insisting to use newly constructed Rail-over-bridge. Hence,
| request the hon. Minister to immediately, without any further delay, direct the railway
officials to attend the genuine problem of the people at Kothapeta in Kuppam and
construct a Road-under-bridge at Railway Line No. 251/200 near Kothapeta at Kuppam.

The Government of A.P. has submitted a proposal for constructing a new railway line
between Bhadrachalam and Kovvur. Survey of this section has already been completed
and this line helps to connect the backward areas of Telangana with North coastal
districts of A.P. The second one is between Nadikudi and Srikalahasti. This also serves
as connectivity for backward areas and this works as an alternative link to Tamil Nadu,
Kerala and Karnataka, particularly during cyclone. So, | request the hon. Minister to take
up these projects immediately.

We have also been demanding for doubling and electrification of a line between
Bibinagar and Nadikudi. | request the hon. Minister to direct the officials to take up this
important line immediately. Then, Sir, Nandyala — Yerraguntla was sanctioned in 1996-
97. But, the work is going at a snail’s pace. In this year's Budget, there is a requirement
of Rs.127 crores the Ministry has given a paltry amount. | request the hon. Minister to
provide sufficient funds to this project and complete it early.

Sir, then, cleanliness is another area of concern, particularly at stations situated in
small towns. No. doubt, cleanliness has improved in metro and major stations, but the
situation is the same as it was earlier. So, there is a need to put extra efforts in
maintaining cleanliness at stations and also in trains, particularly in passenger and
express trains.

| wish to know from the hon. Minister the reasons behind converting the ‘safety
surcharge’, imposed on passenger fares, into a development charge and the
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reasons behind spending that amount for other purposes rather than spending the same
for safety of passengers. Is it also a fact that from 1st July, 2007, the Railways has
decided to levy 2 per cent development charge on parcel and luggage services?

If ‘yes’, the reasons behind this, and would it not lead to increasing the cost of goods
transported by railways? Sir, | also wish to know from the hon. Minister the reasons
behind the slowdown in rail freight in the first two months of the current financial year. Is
it a fact that the overall freight loading in April and May, 2007, is only 117 million tones
against 124 million tones in the corresponding period of the previous year? if ‘yes’, with
imposition of development charges at 2 per cent, is it not a fact that freight load will
further reduce? If ‘yes’, how the Ministry is planning to face the situation?

Whether it is true that the Railways has now decided to permit advertisements on rail
tickets, ticket charts, platforms, stations and also on compartments. Is it also true that it
has implemented this in some local trains in Mumbai? If yes, how much revenue the
Ministry is likely to generate through this and how it is planning to spend the same.

These are some of the points, Sir, | wish to touch upon. | request the hon. Minister to
kindly ponder over these issues seriously and do the needful to the State of Andhra
Pradesh. Thank you.

MR. DEPUTY CHAIRMAN: Now, Shrimati Maya Singh. Your party has left with
thirteen minutes. There are two speakers. So, please adjust yourself.
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PROF. PJ. KURIEN (Kerala): Sir, | rise to support the Supplementary Demands for
Railways. The period of our hon. Railway Minister, Shri Lalu Prasad Yadav, is a period of
great turnaround in the history of Railways. Earlier, the Railways were in doldrums, in
very pathetic condition, but today it has become a very profitable concern, earning a
profit of more than Rs. 20,000 crores last year. Sir, our Railway Minister, coming from a
rural background, has shown that he is a very good management expert, much more
efficient than the sophisticated management experts coming out of lIMs and |ITs. Even
foreign students are coming to learn from him. Kudos for him; | salute him for this great
achievement.

Sir, having said that, | would like to give some suggestions for his consideration. One
of them is about the safety aspect. Sir, | appreciate that the Railways are trying their best
to give safe travel to the passengers. They are introducing more fast trains and trying to
increase the speed of trains. But | would like to caution that speed-increase and fast-
trains should not be at the cost of safety. Safety and punctuality are more important than
speed of trains. Yes, if you are absolutely sure of hundred per cent safety, then you can
think of increasing the speed. Why | am saying this is because most of our tracks are old
tracks. | do not know whether these tracks can withstand these high-speed trains. So,
this must be carefully studied before you introduce high-speed trains and think of
increasing the speed of existing trains. Sir, therefore, | would say that safety and
punctuality should be your motto rather than increasing the speed of the trains and
introducing more fast trains and thereby trying to earn a name or reputation. Sir, name or
reputation is not important; what is more important is safety and punctuality.

Then coming to security of the passengers, there are a number of instances where
passengers in long distance trains are being looted and robbed, and there is nobody to
save them. The Railway Police do not act even if they are there; but most of the time,
they are also not available. ...(Interruptions)... Yes; | will be very brief. He is also
controlling me. | thought only you will control me. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: It is a de facto control.

PROF. PJ. KURIEN: Sir, the moment you will tell me to conclude, | will do that. So,
with regard to security, | have a suggestion that in all long-distance trains, why not think
of deploying police personnel in all the coaches. Since Railways are
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making so much profit, giving salary to those armed police personnel will not be a
problem. | think, that will be very, very important for the passengers because a large
number of looting and robbery cases are there.

Sir, my third point is this. It is said that Railway has become more or less a ‘white
elephant’. | don’t call it ‘white elephant’; it is an aspersion. | would say that Railways has
grown so big that it has become unmanageable. So, you should think of better
administration. | know that the Ministry wants to implement large number of issues which
are raised here, but it is not being implemened at the lower level. Because of vast
number of trains and the personnel employed, the officers are not able to implement the
various directions with regard to cleanliness or food quality or other aspects. It is all
because the Railways have become unmanageable.

| understand and appreciate the approach of the Railways to have more divisions.
Now, Palakkad division is divided and new division Salem is created. | have no
complaint; but it should betaken up as a policy matter that wherever needed, such new
divisions should be created so that divisions become manageable. Now, some other
divisions are not manageable. It is not the case only with regard to the Palakkad
Division. With regard to controversy of Palakkad Division also, | have to say that. We are
not opposing the salem Division at all. We only want an equitable bifurcation or division
rather than a boundary adjustment so that both the divisions, salem and Palakkad
Division, have more or less equal route kilometres. | hope the Minister would appreciate
that point. It should not be a cause for dispute between the two States; it should never be
so. Therefore, | request the hon. Minister to come forward and solve this problem, with
equitable distribution in the case of the Palakkad Division.

Sir we need more zones. The Indian Railways have grown so much; the number of
trains has grown so much; why not increase the number of railway zones? If the number
of divisions could be increased, the number of zones could also be increased. | suggest
that a study should be conducted to assess whether we require more zones. We feel that
more zones are needed for better management of the railways. In that connection, |
would request you to consider a new zone, say, a Western Zone, comprising the
divisions of Palakkad, Trivandrum, Salem or some other areas. | would suggest not only
one zone but more such zones in other parts also. But the feasibility has to be studied.
Please study the viability and feasibility of the zone that | have suggested and if it is
found viable, please consider it, instead of outrightly denying consideration of a new
zone. Please consider my proposal.

Sir, during the discussion on the last Railway Budget, | had myself raised the issue of
handicapped persons running STD booths. The hon. Minister had assured that their
contracts would be extended. But what we would like is that they, being handicapped
persons, should be made permanent employees; or they should be allowed to run
booths for their entire lifetime.

Sir, | would like to say a word about privatisation which my hon. friend, Shri
Chandran Pillai had mentioned. | found him opposing privatisation. He is not present
here, but he is my good friend and | cannot ignore him. He was saying that privatisation
per se is bad. | would like to cite an example. We know how difficult was air journey
before privatisation of civil aviation and what was the airfare. The
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other day, some people from Kerala visited my house. When | asked them how they
came, they said that they had travelled by air. They said that it cost them only Rs. 4000
to travel by air between Kochi and Trivandrum; earlier it Rs. 16,000 to 20,000. You may
see the advantages of privatisation. Similar is the case with telephony. When | became
the Lok Sabha MP in 1980, a three-minute call from Delhi to Kerala cost Rs. 100; today,
you could make a three-minute call in three rupees. This is when the money value has
come down. Mr. Chidamabaram is here; he would bear with me when | say that money
value has come down very much. So, you can see the advantages of privatisation.
Experience has shown that in many areas privatisation has been to the benefit of the
people. Why then are my friends from the Left opposing it, unnecessarily? Even in
Railways, privatisation would do some good. Let them do it; we want facilities, what else
do we need? Then, it was said that with privatisation people would lose out their jobs to
outsiders. Indians are working in private companies also; it is not that foreigners are
working there.

Having said that, | have two or three demands for my State — | shall take only two-
three minutes. | have already made one demand, that is, with regard to a new railway
zone which | hope the hon. Minister would consider. My second demand is with regard to
electrification. They have started electrification of the Trivandrum-Kanyakumari, Trissur-
Guruvayur lines while the Shornur-Mangalore portion remains to be electrified. | would
like the hon. Minister to consider this.

Sir, | would like to thank and congratulate the hon. Minister for the assurance that he
has already given in the Lok Sabha — | read it in the newspaper — about a new coach
factory for the State of Kerala. | congratulate him for that. The announcement has been
made but | would request him to provide adequate funds in the next Budget and see to it
that the project is implemented.

Sir, Indian Railways have introduced a good tourism promotion project called the
‘Palace on Wheels’ in co-operation with the Rajasthan Government. Everybody knows
that Kerala is a very good tourist destination. | would suggest that a similar Palace on
Wheels may be introduced in consultation with the State of Kerala also. Sir, with regard
to doubling of railway lines have one suggestion. | travel from Ernakulam via Kottayam to
Kayamkulam. Because of single track, a lot of delays take place in every station. request
the hon. Minister that Ernakulam-Kottayam-Kayamkulam and Ernakulam-Alappuzha-
Kayamkulam doubling should be taken up and completed as soon as possible. Sir, we
need some more trains from Trivandrum to Bangalore. More than 50 buses are running
everyday from Trivandrum to Bangalore. People are paying very high charges. So, one
more train is needed from Trivandrum to Bangalore. Frequency of Rajdhani Express is
only two days a week. | request the hon. Minister that it should be daily train or at least
increase it to five days per week. | also want a new train between Trivandrum and Delhi
and Trivandrum and Mumbai. | have one more request. We have a new airport at
Nedumbassery. It is a private airport and it is working very well. But there is no railway
station near that airport. | would request you to sanction a new railway station for Kerala.
Sir, the hon. Minister in last Budget announced a Coach Repairing Unit in Shertala. But
that has not taken off. | don’t know why the delay is. Once announcement is made, make
sure that it is implemented. With these words, | once again support the Appropriation Bill.
Thank you.
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MR. DEPUTY CHAIRMAN: Shri Tarlochan Singh. Not present. Shri T.S. Bajwa. Not
Present. Shri Tarini Kanta Roy.

SHRI TARINI KANTA ROY (West Bengal): Thank you, Sir.
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SHRI TARINI KANTA ROY: Sir, | shall try my best to conclude before time. First of
all, | support on behalf of my party this Appropriation (Railways) Bill No.3, 2007. At the
same time, | would also like to raise some important points. My respected friend, Prof.
Kurien, raised a point regarding privatisation. | would like to mention that we should not
support privatisation in everything. In Railways, we opposed privatisation. In my speech
on the Budget also, | opposed the privatisation in station areas, cleanliness, ticketing.
and in catering services. Catering service is now privatised by IRCTC. The food quality is
becoming worse. So, what is the utility of privatisation? Why is the IRCTC or Railways
not directly taking over this catering system? At the same time, | support the question of
safety raised by Prof. Kurien also. Safety is a very important thing. On this issue, | raised
some points in the discussion on Railway Budget, that renewal of track, work of bridge
renovation, level crossings, etc., should be given priority. | know, Sir, that many old
bridges are not repaired on time. In my area, NF Railway zone, sevak bridge in
Darjeeling is in worse condition. This bridge should be renovated immediately. At the
same time, | would like to raise the question of gauge conversion. This gauge conversion
work and new railway line project is very important. But, gauge conversion work in N.F.
Railway Zone is very much neglected and very slow. The gauge conversion work from
Alipurduar Junction to Bamonhat was completed a few days back. But, no train has been
introduced there. Immediately, a train should be introduced on this new line. At the same
time, the Railway Ministry promised that in Tripura, on Manu-Agartala line, new train
would be introduced by March, 2008. But, the railway line work has not been completed
yet. There is a long-standing demand in Tripura that not only from Manu to Agartala, but
from Agartala to Sabrum, a new line project should be taken up by the Railways. But, it
has not been done yet. Sir, in N.F. Railway Zone area, on New Moinaguri-Jogighopa
railway line, as | have told several times, work is very slow. | do not know when this new
railway line will be completed. It was assured by the Railway Ministry that by the year
2011-2012, it would be completed. The Railway Ministry assured that by the year 2007-
2008, train would run from New Cooch-Behar to Dhubri. But, | think that the work is so
slow that that this assurance will not be fulfilled. So, | would like to seek an assurance
from the Railway Ministry as to when this project will be completed and a new train will
run from there. One Garib Rath train was announced by the Railway Minister in his
Budget Speech from Guwahati to Kolkata. But, the train has not been introduced. At the
same time, when | saw the time-table, it has started from 1st July. There is name of
Garib Rath train, but no time has been announced, and there is no stoppage at a very
important station., that is, New Cooch-Behar Railway station. | demanded for a
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stoppage at this station. | do not know what is the decision that has been taken by the
Railway Ministry on this point. | would like to request the Minister to introduce a train
immediately and also have a stoppage at New Cooch-Behar station. Sir, doubling work
on New Jalpaiguri - New Bongaigaon via Jalpaiguri Road and New Cooch-Behar is very
important. It is the main line for North-East. But, this doubling work has not been taken
up by the Railways as yet. At the same time, on Haldibari-Changrabandha via
Mekhliganj new line project, survey has already been completed, but work on this new
line has not been taken up yet. Sir, | demand that Sikkim State, which is not connected
with any railway line, should be connected immediately. New railway line work should
be taken up immediately. At the same time, | would like to draw the attention of hon.
Minister towards a proposal from West Bengal Tourism Minister regarding developing
Buddhist. circuits. | do not know whether hon. Minister is aware of this or not. Proposal
has come for development of Buddhist circuits covering all important places like
Kolkata, etc., by the Railways. This should be taken up by the Railway Ministry. Lastly, |
would like to mention only one point for my district and my constituency. One daily train
from New Cooch-Behar to Sealdah was assured by the then Railway Minister. | raised
the question several times, but it has not been introduced. | again demand that a daily
train from New Cooch-Behar to Sealdah should be introduced as early as possible. With
these words, | conclude.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Now, Mr. Seelam. You have
seven minutes.

SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, | would like to support the
Supplementary Demands for Grants and Appropriation (Railways) Bill No.3.
(Interruptions) Sir, | would like to place on record the invaluable service the Ministry of
Railways is rendering to the nation's lifeline. Sir, | compliment the Ministry of Railways,
under the dynamic leadership of the hon. Railway Minister, Shri Laluji. Sir, | had the
privilege of working closely with the important core sector of the economy. Sir, | would
like to compliment the Railways for their innovative and new management culture. We
have seen, during the short tenure, they have brought a new work culture. Sir, |
compliment the Railway Minister for improving the turnover, especially by increasing the
efficiency through improvement of operating ratio. Sir, we have seen a new innovation -
dedicated freight corridors. We have also seen completion or starting progress of the
Western Corridor and the Eastern Corridor. On the second phase, they are going to take
up the Southern side, linking Mumbai and Chennai with Kolkata. There are also diagonal
routes being planned. This will go a long way not only in improving the passenger
services, but also increasing the tonnage as per the target, which could be seen in the
Budget speech of the hon. Railway Minister. There is a special emphasis on increasing
the freight tonnage. There is also a national call centre. You dial 139, it is quick to reach
everywhere. We compliment the Railway Ministry for this innovative idea. Last year, we
have seen 4 Garib Raths, and | am sure everybody has got the benefit of this particular
service. In this financial year, they are planning to have 8 more services. Many hon.
Members of this House have spoken about the achievements. But | would like to
concentrate on certain concerns. Despite all that, we do have certain constraints in
certain areas, which we need to improve. | know that each Member of this House,
probably, of the Lower House, is interested in a large number of projects. Sir, if we see,
there are a large number of projects, but they are not able to complete them because of
lack of funds. We have



422 Government [RAJYA SABHA] Bill

heard about the PPP, the public-private partnership, which is there. Because of lack of
this system earlier, there were problems. Earlier, we had a lot of projects, which were
taking a lot of time, and the costs were increasing very quickly. The time overrun and the
cost overrun were really costing too much. | think, now, apart from the public-private
partnership, the State Governments are coming forward to contribute two-third of the
cost. | think, by going in for the PPP system and by involvement of the State
Governments, we can expedite the projects.

The second area about which | would like to mention here is the track modernisation,
track maintenance. We are still adopting the old methods for this purpose. We have to
modernise. If you look at the West, the advanced countries, you will find that there are
specific machines which are used for track maintenance. We have increased the number
of trains but not rolling stock. The other day, there were heated exchanges among the
Members during the Question Hour because of lack of rolling stock, specially, the
coaches. You have increased the number of trains, but coaches are not provided. |
would not lay too much emphasis on that. Now, | come to the question of inspection of
the quantity and quality of food. The quality and quantity of food has come down, and
this needs to be looked into by the inspecting officer. Laluji is doing an extremely good
work. But unfortunately, all of us, should be ashamed of the fact that still human wastes
are carried physically at the railway stations. If you look at the West, the compartment
has a large tank where human excreta is carried and dumped somewhere. We talk of so
much growth, so much economy, so much richness, but if we look at our railway stations,
human wastes are still lifted physically. Everybody should be ashamed of such a
practice. | request the hon. Railway Minister to take cognizance of this aspect. What is
the use of your getting Rs. 20,000 crores when the human wastes are lifted physically at
the railway stations? This should be taken seriously.

Now, | would like to stress on some systemic improvement, like you have stopped
recruitment. But because of some pressure, you started doing the recruitment in respect
of Group-D staff. Sir, any system has to reflect the social composition. | have been a
witness to the special drive. | was there when the special drive was taken up. Now, if you
look at the junior administrative grade, senior administrate grade, ED. level, additional
member level and member level, the proportion of the people coming from the lower
socio-economic background, the so-called weaker sections, is almost getting reduced.
The reason is that the
assessment is done at three levels, .............. the reporting, the reviewing and the
accepting authority. In many cases, even the Reporting Officer who watches his
performance very closely gives him an outstanding report, it just gets downgraded at the
two upper layers. Thereby, you are not communicated about any adverse entry. If |
assess you as ‘good’, it is not taken as an adverse C.R. So, the officer keeps working,
but, ultimately, after five years, he comes to know that he has not got promotion because
his Reviewing and Reporting Officer has assessed him as ‘good’ though he is superior,
though the next Reporting Officer, assessed him as ‘outstanding’. This is one of the
reasons for not getting these officers empanelled at the higher senior positions. So, it is
very important; Railways can boost only when its human resource management is
proper. (Time Bell) Sir, | will take only two minutes more because railway is one of the
core sectors. The other day, we were discussing about the cement, steel and, then, the
coal sector. Sir, there should be a
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proper coordination because for each ton of coal, you require four tons of raw material.
For that, we need sufficient wagons. So, a proper coordination has to be there at the
national level.

Sir, | will devote a few minutes on the regional issues. You know, Sir, that the coastal
Andhra, Tamil Nadu and parts of Kerala....(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Not a few minutes; only one
minute, please.

SHRI JESUDASU SEELAM: Sir, | will just take two minutes more.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You have already taken more
time.

SHRI JESUDASU SEELAM: Sir, the Andhra Pradesh Government has submitted a
proposal for introducing a new line for Nadikudi and Kalahasti. Sir, this is an alternative
route. If there is a cyclone, or, if there is any natural calamity, and your Vijayawada-
Chennai route gets disturbed, there should be an alternative route. The rate of return is
very positive and the State Government has submitted its proposal. It is lying pending.
Such routes will help ease the railway development, Sir.

The second is Bhadrachalam-Kovvur. This is a highly backward region, a Naxalite-
infected area. Here, this shortest route will reduce the distance if nearly 7 million tons of
coal is to be transported from the Singareni Collieries to the Visakhapatnam side. Now, it
is going from Singareni Bhadrachalam, Khammam, Vijayawada and Rajahmundry. Now,
if the Bhadrachalam-Kovvur route is taken, it will reduce the distance by 150 kms.; your
rolling stock gets minimised; your movement, your operating ratio improves. All that will
be beneficial if a new line is taken.

The third thing, Sir, is about introducing certain train services. | know that there is a
lot of demand, but by introducing a small service for the areas like Tenali, Vijayawada
and Guntur from where | come, it will benefit the people. They are growing cities. Sir, if a
triangular regular shuttle train meets the passengers’ demand, it will help the railways.

Sir, you have created new divisions. Sir, | agree that a lot of Members spoke on the
need to have new divisions. And you have a relook at the zones also. Sir, even after
having created these divisions, because of lack of proper application of funds, the
infrastructure is not created; they are not functioning full fledged.

Sir, the fourth point—I do not want to take more time—is about the Visakhapatnam
Railway Division. | am not asking that since the Visakhapatnam people speak Telugu,
that should be merged with the South-Central Railway. The South-Central Railway and
Visakhapatnam are inseparable because Visakhapatnam is part of Andhra Pradesh.
There, they are having links with the Capital for their trade. They are having links with the
Capital for commerce. So, it looks irrelevant and it looks a little bit out of place to keep
Visakhapatnam as part of East Coast Zone at Bhubaneswar. Keeping in view the
demand and the convenience of the people, and also the interests of the Railways, it is
profitable because the port is
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situated; the steel plant is situated; the NTPC power plant is situated, and the steel
despatches are done through all parts of the State. | think it is fair and it is convenient if
the Visakhapatnam Railway Division is shifted and added on to the South-Central
Railway.

Finally, Sir, to solve the problem of recruitment, you may kindly recall that recently,
there were some reports that when the people of Visakhapatnam Division went to the
Railway Recruitment Board at Bhubaneswar, some problem took place. So, | do not
want to emphasise more on that because it is not very palatable. So, | would like to
make a request, through you, Sir, to the hon. Railway Minister that this demand of
Andhra Pradesh Government to merge the Visakhapatnam Division with the South-
Central Railway may be taken up. That is all, Sir. Taking up these new lines is useful
not to Andhra Pradesh alone, but, Sir, a new line, specially for the Kalahasti route will
also be useful to Kerala, Karnataka and Tamil Nadu, apart from having a special
alternative route, Sir.

With these observations, | once again support the Bill, Sir. Thank you very much.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Ali Anwar. You have
got four minutes.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Now, Shri Janardhana
Poojary. You have three minutes.

SHRI JANARDHANA POOJARY (Karnataka): Sir, | had requested for two minutes.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Okay, you have two minutes.

SHRI JANARDHANA POOJARY: Thank you very much, Sir, for having given me this
opportunity. | shall be confining myself to my district only. In response to Unstarred
Question No. 1485, the hon. Minister of State for Railways, Veluji, had stated that gauge
conversion for Hasan- Mangalore section had already been completed. It was completed
a few months ago. Goods trains are running on the track. It is a new line. But,
unfortunately, passenger trains are not being allowed to run on this line. Why? It has
been brought to our notice that the Chief Commissioner for Safety is putting hurdles.
When it is a new line, the project is viable. Despite the fact that the work has been
completed why are the passenger trains being prevented from running on this line? Who
will bear the losses? Earlier metre gauge trains used to run on the track. But, now, the
Chief Commissioner for Safety is putting some hurdles. We are told that there are some
vested interests that are working, and the Chief Commissioner for Safety is preventing
the trains from being run. Does the hon. Minister say that the Chief Commissioner for
Safety is the highest authority? Is he giving concrete reasons, substantial reasons for not
running the passenger trains? Has the hon. Minister of Railways or the Minister of State
for Railways become helpess? Sir, both the Ministers are efficient. We know that; the
House also knows that. But the point is very clear that there is a lobby which is working
against the introduction of the passenger train. Why? Will the hon. Minister tell the people
of Karnataka as to what is the objection? Is it a reasonable objection? Can you disclose it
before the House, through which, Sir, we can send an answer to the people? Sir, in the
month of April, the hon. Minister gave an assurance to us saying that it will be
commissioned in the month of April itself. Earlier also he gave an assurance. If there is
no value for the assurance given by the Minister, how will the Government function? So,
my submission is, - and, that is why, | have taken only two minutes - will the hon. Minister
reply to it today itself?
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5.00 P.M.
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* Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Praveen Rashtrapal. You
have two minutes’ time.

SHRI PRAVEEN RASHTRAPAL (Gujarat): Sir, | will not take much of your time. But, |
want to point out, while supporting the Bill, that hon. Railway Minister has given many
important assurances, but never implemented them. During the year 2005-2006, he gave
an assurance that the Railways would give newspaper stall, books stall, etc., to the
weaker sections of the society and following categories were listed in the Budget Speech
- freedom fighter, widows of Railway employees; widows of Army Jawans, minorities,
Other Backward Classes, Scheduled Tribes and Scheduled Castes. This assurance was
given during the Budget Speech of 2005-06. | had written a letter on 12th January, 2007
to the hon. Railway Minister asking him whether this assurance was implemented or not.
| again wrote a letter to Shri Naranbhai Rathwa, the Minister of State in the Ministry of
Railways on 16th January, 2007 asking whether this assurance was implemented or not.
| got the reply only after six months and | was told that the Zonal Railways and IRCTCs
had been advised to follow the above reservation policy guidelines while making new
allotments for catering, book stalls and other units, and, clear reservation backlog.

| am extremely sorry to inform this House that till today, at this point of time, the
assurance given in the Railway Budget of 2005-06 has not been implemented by the
Ministry of Railways. That has to be verified and this House may be informed about it.
My point is that this House may be informed whether it will be implemented or not.

Sir, | also take this opportunity to mention that the filling up of the backlog vacancies
is not an ordinary thing. It is therein the National Common Minimum Programme of the
UPA Government. After becoming the Member of Rajya Sabha, | had put a question to
all the Ministries in the month of May, 2006, and the Railway Ministry admitted that there
were 35,000 backlog vacancies in Railways as on April, 2005. Hon. Prime Minister also
wanted that all backlog vacancies should be cleared by the end of December, 2005.
Now, we are in the month of August, 2007 but the backlog vacancies in railways are still
not cleared. On the contrary, one of the replies dated 26th September, 2006, which was
given by Shri R. Velu, the Minister of State in the Ministry of Railways, reads as follows:
“Reserved vacancies have been diverted to recruitment quota so as to fill up the same
from the open market. Every effort is being made to complete the task expeditiously
within the target date, that is, 30th September, 2006.”

Sir, | have put in thirty-seven years of service with the Central Government. | would
like to know under which rule, the promotion quota of backlog vacancies of
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SCs and STs were diverted to direct recruitment. Once you divert promotion quota of
SC/ST to direct recruitment, it will go to the open market and the very Constitutional right
of SCs and STs will be defeated. | want an appropriate reply on this point also.

Sir, | wanted to point out various other things. But | would like to mention only one
point and that is relating to celebration of Buddha Parinirwan Year by the Government of
India to mark the 2550th anniversary of Lord Buddha. In that connection, | wrote a letter
to the Railway Ministry, | also wrote a letter to the Ministry of External Affairs that the
sixteen kilometres track up to the birthplace of Lord Buddha, that is, Lumbini might be
connected by railways. And, for the stretch, which comes under Nepal, we should
consult the Government of Nepal and complete the work.

Hon. Pranab Mukherjee, who is one of the senior-most Ministers in the Cabinet, gave
me a reply on 6th March, 2007 wherein it was said, “we are awaiting the comments of the
Ministry of Railways so as to enable us to form a consolidated view on the suggestion
made by you before we approach the Government of Nepal.”

You will be sorry to know that even today, Railway Ministry has not sent any reply to
the External Affairs Ministry, and, as a result, the Government of India has not been able
to take up the matter with the Government of Nepal. This is the state of affairs. The
matter is very serious. | would like to request the Railway Ministry to fill up the backlog
vacancies immediately. The request of connecting Lumbini with the mainland should be
taken up. (Time-bell)

Sir, | will conclude in a minute. Sir, only this week, | received a reply from the Ministry
of Railways that they have resorted to outsourcing the work, which is very sensitive
issue. This morning, during discussion on the bomb blasts in Hyderabad, it was pointed
out that outsourcing the work is very risky from the security point of view. | would like to
request the Ministry of Railways to consider this aspect. On the one hand, there are
backlog vacancies for SCs and STs, and, on the other hand, you are outsourcing the
work. That is exactly contradictory and it should be stopped. Finally, | will take the
opportunity of putting one demand for my constituency, and one demand for Gujarat as a
State. Sir, Gujarat, covered under Western Railways, is giving maximum revenue to the
Indian Railways. But. the maximum length of metre gauge is in Gujarat. | request Mr.
Naranbhai Rathwa, Mr. R. Velu and Mr. Lalu Prasad to see that metre gauge lines in
Gujarat are converted into broad gauge lines. In my own constituency, Patan, in north
Gujarat, during the 12th Lok Sabha (Time-bell) the then Railway Minister visited Patan
along with five Union Catinet Ministers and gave an assurance that 35 kilometres from
Patan to Mehsana will be converted into broad gauge. We are now in 2007, but the
assurance given during 1997-98 is yet to be fulfilled. If this is how the Railways function,
| would request Harvard, IIM and other institutions not to invite a man who is not able to
fulfil the assurances given to Lok Sabha and Rajya Sabha. Anyhow, | am supporting the
Bill. Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Ram Narayan Sahu. You
have got only two minutes. These are all extra minutes. So, please bear with me in your
own interest and in the interest of the House.
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BUAE TV H U a1 eRER & oY Sire 1 JITT fohal STTY | A 164,319 9gd a=idTe

SHRI V. NARAYANASAMY (Puducherry): Sir, | thank you for giving me this
opportunity. ...(Interruptions)... Sir, | rise to support the Railways Supplementary
Demands for Grants brought by the hon. Railway Minister, Shri Lalu Prasadji, and also
both the Ministers of State, Shri R. Veluji and Shri Rathwaiji. Sir, there has been a
turnaround in Railways. The credit goes to the hon. Railway Minister and his two
colleagues. The profit of Rs.20,000 crore that has been made, is a history in the Railway
Administration.

Sir, personally, | am grateful to all the three Ministers because though our territory,
Puducherry, being a small territory, this year, Puducherry-Bubhaneshwar train was
inaugurated and it is helping the people or Andhra Pradesh, Tamil Nadu, Orissa and
Puducherry. Apart from that, in one region in Mahe, which is in Kerala, the train started
from there and the hon. Railway Minister of State came and inaugurated the train there.
He has given us the electric line between Puducherry and Villupuram and also the train
between Puducherry and Chennai which was stopped, was also started by the hon.
Minister. There we demanded the hon. Minister to experiment a Shatabdi train model
between Puducherry and Chennai so that a lot of people including tourists and pilgrims
will be benefited and the hon. Minister said he will positively consider that. | submitted to
the hon. Minister that there can be two trains between Puducherry and Chennai onward
and for return, there can be two trains which will cater to the needs of not only
Puducherry but also most people of Tamil Nadu will also be benefited from where the
hon. Minister comes. Sir, the day before yesterday, the hon. Health Minister in the
presence of the hon. Minister of State for Railways laid the foundation stone for
Dindivanam Nagari railway line, which is very useful for rural Tamil Nadu, especially
North Arcot and South Arcot regions. Sir, this railway line will help not only Tamil Nadu,
but also Andhra Pradesh, which goes up to Tirupati which is a pilgrim centre. | requested
the hon. Minister that railway line may be extended up to Puducherry which is about 35
kilometres from Dindivanam. So that the entire area of 3 States, Puducherry, Tamil Nadu
and Andhra Pradesh will be covered, and it will reach Tirupati so that the pilgrims who
are going to Tirupati from these regions, they will be benefited. | think, the hon. Minister
will give a very positive reply on this point.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Narayanasamy, will you
look at this side? | want to look at you. Why are you looking at the Minister?

SHRI V. NARAYANASAMY: | am looking at the Minister to see whether he is noting
down my points or not. Between Cuddalore, Puducherry and Dindivanam, there has
been a heavy traffic, and the hon. State Minister knows about it because he comes from
that area. He made an assurance in the meeting there that this would be positively
considered because it covers not more than 60 kms., but the traffic potential is more than
200 per cent. | requested the Minister there that when he covers the Puducherry,
Dindivanam and Nagari areas, the remaining area left is only 16 kms. that has to be
covered between Puducherry and Cuddalore. Therefore, | think, the hon. Minister will
consider that area. Sir, the previous Minister of State for Railways had conducted a
survey for connecting the east coast railway line between Chennai and Puducherry via
Mahabalipuram, which is a very important tourist
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destination. The survey for the same was done, the feasibility study was also done. It
was done four years back. | want to know from the hon. Minister whether they. are
considering the proposal or not. Then, Sir, about the Karaikkal region, an assurance was
given on the floor of the House time and again that three pilgrim centres, that is, Nagore,
Velankkani and Thirunallar, which has a famous Shanishwar temple, all these religious
places will be connected. Between Kumbakonam and Karaikkal, the railway line stops at
Nagore. We wanted that it has to be extended up to Karaikkal. The railway line was there
earlier. It was a metre gauge. Now, they are making it broad gauge. That has to be
connected for which the Minister has got about Rs. 19 crores from the State
Government. Though it was initially agreed, the hon. Chief Minister and the Lt. Governor
also wrote to the hon. Railway Minister that this budget can be met out of the Railway
Ministry’s budget. | want the hon. Minister to consider this aspect favourably.

Sir, a lot of things have been done because | have to give my appreciation to the
hon. Railway Minister and both the hon. Minister of State for Railways, but, Sir, a lot
more has to be done in the southern States, especially Kerala, Tamil Nadu, Karnataka,
Andhra Pradesh and Puducherry. The southern States have to be taken care of. One
important aspect, which | would like to submit is that, a lot of controversy has been
raised about the Salem division. | am grateful to the hon. Minister of State and the hon.
Railway Minister for one thing. The Minister has said that the Salem division has started
functioning. | want the hon. Railway Minister to allot more funds for full functioning of the
Salem division. That demand | would like to make to the hon. Minister because, in no
way, it infringes the right of Kerala. You are only taking the portion, which is covering
Salem division in Tamil Nadu area, and it does not affect the revenue of the division in
Kerala. It has got a separate area of operation. Therefore, when we started the Salem
division, a hue and cry has been raised. Actually, Sir, it is unwarranted. It is being made
for political consideration. That has to be stopped. | agree that the hon. Prime Minister
has said that the Chief Ministers of both the States should sit together and resolve the
problem about it. There is no problem about that. It can be done. But, the railway division
in Salem is a must for the Tamil Nadu people so that the Tamil Nadu passengers,
especially, southern region people will get benefited out of it, and | take this opportunity
to tell the hon. Railway Minister that they have been making a lot of publicity that the
Railways property will be put to commercial use. Though it has been started, it has not
been started in full swing. When you will be putting a lot of Railways property to
commercial use in a proper way, you will be earning Rs. 50,000 crores per year. A body
has been consituted by the Railway Minister. And that particular aspect has to be
considered.

The final point, Sir, relates to the stalls being given to the physically handicapped
people and the family members of freedom fighters. The Railway Minister gave an
assurance ...(Interruptions)... The Railway Minister gave an assurance on the floor of the
House, and he also gave a written reply that they would not be disturbed. He had
received a representation also. Do whatever you want to do. You create new ones and
give them to the people who are coming to you for the purpose of running stalls. But
kindly don’t disturb the people who are physically handicapped, who are deaf and dumb
and who belong to the families of freedom fighters. With these words, | support the
Appropriation Bill, Sir.
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3R 9 YRR H Wrell g1 qfH & SUAN & forg 2ier & e oy forg S | [9eR &1 @fsan
&5 ST Ud HT! TUSSI 83T & | 981 Udh bpRIC TR thaex] oI &l URTd & | 1 81 [JgR &
STHTSTYR AT SITSTT H ST Vel &1 JfIemg 2,371 e iR iR fhar S | /A Sewii 3
3R GTAHR A GIAT ST 5 DMU TMTSAT H SIele P 3797d B 5756 (51 5,51 89 ol fewgar
1,8 SR W W & SIR AN 1 aRw ¥ Riebrad frerd! W81 8 & SuH claeie aike &1 yag I8
ARY | GE-UF F IN H AT GGl 7 S Rrerd @ 8 6 9@ qREn Aarear fean @
.(TTT)...

37} 7l g S1gR: 19 1 @M1 W] 3 981 7 R8T 8 ..(Faem)...
Sywatenet (3t Haly arTSifen): a8 Sie el §,Please let him finish.

i} SITe] SRTE: Menu change X W1 & &l 910 &7 S Hal 2 |

e, ¥ Gt AT Aol B g IR v S g1 Ry 1Y 95y gemat ek wwefe % forg
GIATE < § 3R T 3 ARG HRAT § b g8 Neld P a9 2007-08 P [T AFETT B YR ARN A
e fafrimT fadre &1 ol |1 o1 arud o |

SHRI JANARDHANA POOJARY: Sir, | put a simple question...(Interruptions)...




452 Government [RAJYA SABHA] Bill

THE  VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): No, no; ...

(Interruptions)...
The question is:

“That the Bill to authorise payment and apropriation of certain further sums
from and out of the Consolidated Fund of India for the services of the
financial year 2007-08 for the purpose of Railways, as passed by Lok Sabha,
be taken into consideration. ”

The motion was adopted.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): We shall now take up clause-
by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill.

Clause 1, the Enacting Formula and the Title were added to the Bill.

3} AT TTe: WEIey,H e Bl |Ie1g ST &1 UReTd PR |
The question was put and the motion was adopted.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): The House is adjourned till 11
A.M. on 30th August, 2007.

The House then adjourned at one minute
past six of the clock till eleven of the clock
on Thursday, the 30th August, 2007.



